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Conference and exhibition on Renewable
Encrgy

862. SHRI TARA CHARAN MA-
JUMDAR: Will the PRIME MINISTER
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be pleased to state:

(a) whether the Sccond Intcrnational
Rcnrewable energy South Asia’ 96 Con-
ference and Exhibition was organised at
Ncew Delhi in recent past;

(b) if so, thc details thereof with names
of participant countrics including objec-
1ives; _

(c) whether the Conference had given
some rccommendidtions;

(d) if so, the dctails thercof;

(e) whether Government proposc to
takc steps to implement ccrtain rccom-
mcndations of public intcrest; and

(f) if so, the details thereof and if not,
the rcasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTION-
AL ENERGY SOURCES (PROF. P. J.
KURIEN): (a) Ycs, Sir. The confcrence
was brganized by a Private Organisation
namely Alternative Dcvelopment  Asia
Ltd.

(b) Apart from India, Bangladesh,
Ncpal, Srilanka, Maurtius, Argentina,
Germany, USA, Japan & Philippines etc.
participated in the Confercnce.

(c) This Ministry has not yet rcceived
the recommendation of the Conference.

(d) to (f): Docs not arise.
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Transfer of some CPWD Services to
NDMC

864. MAULANA OBAIDULLAH

KHAN AZMI: Will the Minister of UR- -

BAN AFFAIRS AND EMPLOYMENT
be pleased to state:

(a) whether it is a fact that some of the
services of Central Government colonies
in Delhi have been handed over by
CPWD to NDMC;

(b) if so, the details ‘in this regard;
(¢) the scrvices handed over by CPWD

to NDMC in respect of the New Delhi-1
arca,;

(d) whether NDMC is attending to
those services/problems properly and
satisfactorily; and

(e) if so, the details in this regard and
if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS
AND EMPLOYMENT (DEPTT. OF
URBAN EMPLOYMENT AND POV-
ERTY ALLEVIATION (SHRI 8.S.
AHLUWALIA): (a) Yes, Sir.

(b) and (c) The following services in
Government colonies have been handed
over to the NDMC:

1. ROADS:

(i) Colonies on Shahjahan Road,
Humayun Road, Pandara Road,
Kaka Nagar, Bapa Nagar, Rabind-
ra Nagar, Bharti Nagar, Tilak
Lane, South Avenue, North Av-
enue, Newly constructed colonies/
quarters in DIZ Area. All circula-
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tion roads, roads around parks
have been handed over to NDMC
for .maintenance. However, the
approach to the stair-case and
garages are being maintained by
the CFWD.

(ii) Lodi' Colony, Laxmibai Nagar,
East Kidwai Nagar, West Kidwai
Nagar, Netaji . Nagar, Sarojini
Nagar. The main feeding roads are
already with the NDMC; however,
the roads in front and at the back
of the houses are still with the
CPWD and have not yet been
handed over to- the NDMC.

(iii) Moti Bagh:— In this colony, the
roads are being maintained by the
NDMC and but the backlanes are
still with the CPWD.

11. PARKS:

All the parks are with CPWD and are
being maintained by them. However, for
the purpose of maintenance, parks of two
Government colonies, i.e., Bharti Nagar
and Rabindra Nagar were transferred in
1995 initially for a period two years to
the NDMC.

III. WATER SUPPLY, DRAINAGE,
SEWAGE:

The external services are being main-
tained by the NDMC whereas the inter-
nal ones are maintained by the CPWD.

(d) and (e) Yes, Sir. The NDMC is
doing regular carpetting/resurfacing work
on roads, which stand transferred to
them. Likewise the maintenance of sewer
and water mains upto the boundaries of
Government bungalows and flats is being
looked after by the NDMC.

There have been complaints regarding
inadequate water supply (both quantity
and pressure), chockage of sewere lines
and non-removal of garbage and the mat-
ter had been taken up from time to time
with the NDMC by the CPWD.
Funding of Hizbul Mujahideen and Other
Militant Outfits in Jammu and Kashmir

865. SHRI SATISH AGARWAL: Will
the PRIME MINISTER be pleased to
state:



